
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

SOUTHERN ZONE, CHENNAI 

I.A. No. 15 of 2025 (SZ) 
in 

O.A. No. 23 of 2024 
(SUO MOTU: “Tamil Nadu Activities Allege Drinking Water 

Supplied form Madambakkam lake in Tambaram 

Contaminated with sewage, civic body disagrees”) 

IN THE MATTER OF: 

K. Sivanandam, Aged about 71 years, 

S/o. N.K.K. Krishnasami.         …. Applicant/Proposed Respondent 

Vs 

1. Tamil Nadu Pollution Control Board 

Through its Member Secretary and 6 others 

…Respondents/Respondents 
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Date: 11.02.2025 

Place: Chennai 
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